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4. Scheme for Prevention of 3074.00 3615.00 21591 162.84
Alcoholism and Substance
(Drugs) Abuse

5. Babu Jagjivan Ram 1395.00 1429.00 0.00 0.00
Chhatrawas Yojana

6. Free Coaching for SC 367.00 321.03 712 712
and OBC students

7. Assistance to Disabled 963.01 246.83 0.00 0.00
Persons for Purchase/
Fitting of Aids/Appliances

8. Deendayal Disabled 5008.04 5018.99 567.05 362.25
Rehabilitation Scheme

Reclassification of reservation criteria

917. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether it is a fact that Government is planning to delay the reclassification
of reservation criteria to include some communities in Scheduled Castes (SC) and
Scheduled Tribes (ST) lists and if so, the details thereof;

(b) whether Government has taken any decision to reclassify the reservation
criteria for Jats and Patidars, in view of the demands from these communities and if so,
the details thereof; and

(c) the stand of Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) There is no proposal for revision of the
criteria followed for inclusion of a community/caste/tribe in the lists of Scheduled
Castes and Scheduled Tribes.

(b) No Sir.

(¢) Does not arise.



